CENTRAL ADMINISTRATqu TRIBUNAL PRINCIPAL BENCH

/

Neuw Delhit this the :27 ~ day of /r"z’m"‘j 2001

HUN'BLE MR.S.R.ADIGE,VICE CHAIRMAN(A)

HON 'BLE DR LALVEDAVALLI,MEMBER(3)

Balyan Singh Chahar} - o
Roll No%1250245,

s/o sh R, "Chaha r,

‘R/o Quarter NoF’aSSS Typ e-A,

policd Colony Shalimar Bagh, P -
Del hi=52 i, o oApplicanty

(By Advocate; shri Jog Singh )
1'73 Union of Indla,

through Secretary’y :
Ministry of -Personnel & Public Grievances;

North Blm:kg’“"g
New Del hi .4

- 28 chairman’;

Staff. 381 ection Commi ssion,

Blo ck=-12, CGU Complex, ‘
Lodhi Road} '
~ Neuw Delh:Lq

3 Regional Directar (NR),
staff’ Selection Commission}
Block=12, G0 Complex

| :\'1088 hé e??'a?.‘% _ Jd. Responden i
(By Adwecate: Shri S:éKiamp ta)d
ORDER
S RLAdiqasuc(A)s
- Heard bo th sidesiﬁ _
24 This OA is disposed of in tarms of the Hon'ble

Supreme Court's order dated 1&?8“97 in SLP No.16356~
16358/96 Ulgay pal & Orsy vsd UOI & Orsy, and subjesct

to the availabllity of vacancies for the 1994 Examﬁ

-ii

b
fece

No costs ‘¥

e otz
( DR.A,VEDAVALLI ) (S.R.ADIGE )
MEMBER (3) VICE CHAIRMAN(A).
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